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Persous IdIled. ID RaHway Acddents In 
Bonillay dutIiJg ~~ 1 i  .Jdne, 1973 

1212. SHRI SAT PAL KAPUR: 

SHRI KRISHNA CHANDRA 

HALDER: 

Will tbe Minister of RAILWAYS be 

pleased to state: 

(a) tbe number of Railway accidents in 
or near Bombay during tbe months of 

May 'dnd June, 1973 and tbe places wbere 
they occurred: 

(b) the total number of persons killed 

and those injured and the extent 01 loss 
to the Railway property; 

(c) whether the causes of these deci-
dents have since been ascertained and if 

so. a brief outline thereof: and 

Id) the compensation paid to the fa-

milies of those who were killed and to 
thp. injured1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS ~ RI 

MOHD. SHAFI QURESHI): (a) !)uring 

May and June. 1973, there were two col-
lisions, one' of which took place bet-

been Goregaon and Malad stations and 
tbe other at Vikhroli station and two de-

derailments one of which took place at 

Santa Cruz station and the other between 
Churcbgate and M'arine Lines. 

(b) In these accidents, 16 persons were 
killed and 55 injured. The cost of da-
mage to railway property was estimated 
at approximately Rs. 6,96.000. 

(c) According to the provisional find-

ings of. Additional Commissioners of Rail-
way Satety, Doth the collisions were due 

to failure of raillway stalt_ One derail-
ment was due to failure of railway staff 
and the other was caused by· failure of 

equipment. 

(d) sO far no compensation has heen 

paid to any of !be· victims of the acci-

dents. 

Representation reprding Trade Test "or. 
Post of Hlgbly Skilled Carpenters Grade 
II, Worksbop; AJmer (Western Railw"y), 

1213. SHRI R. P. DAS: Will tbe Min-

ister of RAILWAYS be pleased to stdte: 

(a) whether Government received a re-

presentation dated the 19th September, 

1972 regarding Trade Test for the post 

of Highly skilled carpenters grade Jl on 
the Western Railway, Workshop Ajmer; 

and 

(b) if so, the decision taken thereon'? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 

MOHD. SHAFI QURESHI):): (a) and 
(b). Inform'atiOn is being collected and 

will be laid on the Tahle of the Sabha_ 

Appointment of Autbori.ed Agents and 
sellers of fertilizers by F.C.I. 

121-1. SHRI VASANT SATHE: 
the Minister of PETROLEUM 

CHEMICALS be pleased to state: 

WiIl 

AND 

(a) whether Government receivtxl a 
distributors or sellcrs of chemical f~rtili

zers appointed by Fertilizer Corporation 
of India so far in iff~rent States of the 
country, State-wise: 

Ib) the general criteria for selection! 
appointment of agents and distributors\ 

seIlers; 

(c) whether certain percentage of such 
dealerships has been reserved for ex-ser-
vicemen, unemployed technical Graduates; 

and 

(d) if so. the number of such per-ons 
who have been granted dealership during 

the last three years1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI DALBIR SINGH): 

(a) to (d). The itlformation is being col-
lectedand will be placed on the Table of 
the ·Lok S'abha. 




